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Income-tax (5th Amendment) Rules, 2014 [Rule 1.] 
Income-tax (5th Amendment) Rules, 2014 [Rule 2.] 
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Wealth-tax (First Amendment) Rules, 2014 [Rule 1.] 
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Wealth-tax (First Amendment) Rules, 2014 [Rule 3.] 
National Savings Certificates (VIII Issue) Amendment Rules, 2014 [Preamble] 
National Savings Certificates (VIII Issue) Amendment Rules, 2014 [Rule 1.] 
National Savings Certificates (VIII Issue) Amendment Rules, 2014 [Rule 2.] 
National Savings Certificates (VIII Issue) Amendment Rules, 2014 [Rule 3.] 
National Savings Certificates (IX Issue) Amendment Rules, 2014 [Preamble] 
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Central Notifications 

Central Board of Direct Taxes [Order No. 173/2009] 
Central Board of Direct Taxes [Notification No. S.O. 72] 
Central Board of Direct Taxes [Notification No. S.O. 73] 
Central Board of Direct Taxes [Notification No. S.O. 74] 
Central Board of Direct Taxes [Notification No. S.O. 75] 
Central Board of Direct Taxes [Notification No. S.O. 76] 
Central Board of Direct Taxes [Notification No. S.O. 216(E)] 
Central Board of Direct Taxes [Provisions Relating to Direct Taxes] 
Central Board of Direct Taxes [Notification No. S.O. 424(E)] 
Central Board of Direct Taxes [Notification No. S.O. 240(E)] 
Central Board of Direct Taxes [Notification No. S.O. 614(E)] 
Central Board of Direct Taxes [Notification No. S.O. 348(E)] 
Central Board of Direct Taxes [Notification No. S.O. 349(E)] 
Central Board of Direct Taxes [Notification No. S.O. 350(E)] 
Central Board of Direct Taxes [Notification No. S.O. 217(E)] 
Central Board of Direct Taxes [Notification No. S.O. 340(E)] 
Central Board of Direct Taxes [Notification No. S.O. 341(E)] 
Central Board of Direct Taxes [Notification No. S.O. 343(E)] 
Central Board of Direct Taxes [Notification No. S.O. 343(E)] 
Central Board of Direct Taxes [Notification No. S.O. 718(E)] 
Central Board of Direct Taxes [Notification No. S.O. 715(E)] 
Central Board of Direct Taxes [Notification No. S.O. 776(E)] 
Central Board of Direct Taxes [Notification No. S.O. 556(E)] 
Central Board of Direct Taxes [Notification No. S.O. 793(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Notification No. S.O. 943(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……] 
Central Board of Direct Taxes [Notification No. S.O. 1240(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1649(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1756(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1843(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1849(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1667(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2174(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2349(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2520(E)] 
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Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Notification No. S.O. 3021(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Finance Bill, 2011 : Notice of amendments] 
Central Board of Direct Taxes [Notification No. S.O. 743(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1049(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1048(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1438(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1296(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1220(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1370(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1249(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1608(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1978(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1979(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1860(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2031(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2210(E)] 
Central Board of Direct Taxes [Notification No. S.O. ……(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1942(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2302(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1943(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2724(E)] 
Central Board of Direct Taxes [Notification No. G.S.R. 842(E)] 
Central Board of Direct Taxes [Notification No. G.S.R. 843(E)] 
Central Board of Direct Taxes [Notification No. G.S.R. 846(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2902(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2835(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2922(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2903(E)] 
Central Board of Direct Taxes [Notification No. S.O. 2923(E)] 
Central Board of Direct Taxes [Notification No. S.O. 193] 
Central Board of Direct Taxes [Notification No. S.O. 34(E)] 
Central Board of Direct Taxes [Notification No. S.O. 285(E)] 
Central Board of Direct Taxes [Notification No. S.O. 1121] 
Central Board of Direct Taxes [Notification No. S.O. 1227] 
Central Board of Direct Taxes [Notification No. G.S.R. 318(E)] 
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